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Hex 7 [T - 16440 a9 #Hiew)
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MINISTRY OF RAILWAYS
[North Western Railway (Construction Organization)]
NOTIFICATION
Jaipur, the 2nd April, 2026

S.0. 1770(E).— Whereas, by the notification of the Government of India in the Ministry of Railway
(Railway Board), number S.O. 2480(E), published in the Gazette of India, Extraordinary, Part II, Section —
3, Sub-section (ii), dated June 2025 and issued under section under sub-section (1) of section 20A of the
Railway Act, 1989 (24 of 1989) (hereinafter referred to as the said Act), the Central Government declared its
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intention to acquire the land specified in the Scheduled annexed of the said notification for execution,
maintenance, management and operation of the Special Railway Project, namely “Khatipura Development
of the New Terminal Facility as Satellite Station to Jaipur” in the District -Jaipur in the State of Rajasthan.

And, whereas, the substance of the said notification has been published in the daily newspapers,
namely, Dainik Bhaskar and Rajasthan Patrika (Hindi) dated 07 August 2025 under sub-section (4) of section
20A of the said Act;

And whereas, objections received within the stipulated time period were resolved by competent
authority and accordingly.

And, whereas, in pursuance of sub-section (1) of section 20E of the said Act, the competent authority
has submitted its report to the Central Government;

Now, therefore, upon receipt of the report of the competent authority and in exercise of the powers
conferred by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the
lands specified in the Schedule annexed hereto shall be acquired for the aforesaid purpose.

And, further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government
hereby declares that on publication of this notification in the Official Gazette, the land specified in the
Schedule annexed hereto shall vest absolutely in the Central Government free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, for Special Railway Project,
namely, Khatipura Development of the New Terminal Facility as Satellite Station to Jaipur
(Rajasthan) in the District- Jaipur of the State of Rajasthan.

District: Jaipur Tehsil : Sanganer

Sr. Name | Name of Name of | Survey Area in Name of the Land Owner/
of the the . Type Nature square

No. o the Village No. Interested Persons

District Taluk meter

1. Gopal S/o
Sukkharaam —
Share: 1/4, Caste:
Meena, Co-
Khatedar

2. Ramphool S/o
Jagannath — Share:
1/8, Caste: Meena,
Co-Khatedar

3. Lalaram S/o
Sukkharaam —

Kalyanpura Share: 1/4, Caste:

1 Jaipur | Sanganer urf 1071 | Private | Chahi-2 30 Meena, Co-

Khatipura Khatedar

4. Shyojiram —
Share: 1/8, Caste:
Meena, Co-
Khatedar

5. Manish Kumar
Meena, Adopted
S/o Shyoram —
Share: 1/8, Caste:
Meena, Co-
Khatedar
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Jaipur

Sanganer

Kalyanpura
urf
Khatipura

1058

Private

Chahi-2

730

Gopal S/o
Sukkharaam —
Share: 1/4, Caste:
Meena, Co-
Khatedar
Ramphool S/o
Jagannath — Share:
1/8, Caste: Meena,
Co-Khatedar
Lalaram S/o
Sukkharaam —
Share: 1/4, Caste:
Meena, Co-
Khatedar
Shyojiram —
Share: 1/8, Caste:
Meena, Co-
Khatedar

Manish Kumar
Meena, Adopted
S/o Shyoram —
Share: 1/8, Caste:
Meena, Co-
Khatedar

Jaipur

Sanganer

Kalyanpura
urf
Khatipura

1057

Private

Chahi-2

770

Gopal S/o
Sukkharaam —
Share: 1/4, Caste:
Meena, Co-
Khatedar
Ramphool S/o
Jagannath — Share:
1/8, Caste: Meena,
Co-Khatedar
Lalaram S/o
Sukkharaam —
Share: 1/4, Caste:
Meena, Co-
Khatedar
Shyojiram —
Share: 1/8, Caste:
Meena, Co-
Khatedar

Manish Kumar
Meena, Adopted
S/o Shyoram —
Share: 1/8, Caste:
Meena, Co-
Khatedar

Jaipur

Sanganer

Kalyanpura
urf
Khatipura

1054

JDA

Gair
Mumkin

20

Jaipur
Development
Authority Jaipur

Total Land re

quired from Khatipura Village

1550

Jaipur

Sanganer

Chatarpura

60

JDA

Gair
Mumkin

60

Jaipur
Development
Authority Jaipur
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6 Jaipur

Sanganer

Chatarpura

JDA

Barani-
1

445

Jaipur
Development
Authority Jaipur

7 Jaipur

Sanganer

Chatarpura

598/8

JDA

Gair
Mumkin

365

Jaipur
Development
Authority Jaipur

8 Jaipur

Sanganer

Chatarpura

594/11

JDA

Gair
Mumkin

852

Jaipur
Development
Authority Jaipur

9 Jaipur

Sanganer

Chatarpura

JDA

Gair
Mumkin

35

Jaipur
Development
Authority Jaipur

10 | Jaipur

Sanganer

Chatarpura

582/12

Private

Barani-1

430

10.

11.

12.

13.

14.

15.

Yuvraj Sadh S/o
Vinod Sadh —
Share: 1/4,
Khatedar
Premdevi W/o
Ramsahay —
Share: 1/60, Co-
Khatedar
Umashankar S/o
Ramsahay —
Share: 1/60, Co-
Khatedar
Dinesh S/o
Ramsahay —
Share: 1/60, Co-
Khatedar

Lali D/o
Ramsahay —
Share: 1/60, Co-
Khatedar
Kamla D/o
Ramsahay —
Share: 1/60, Co-
Khatedar
Biladevi W/o
Jagdishprasad —
Share: 5/12,
Khatedar
Gyarsilal S/o
Birda — Share:
1/12, Co-Khatedar
Chandalal S/o
Birda — Share:
1/12, Co-Khatedar
Mohanlal S/o
Birda — Share:
1/12, Co-Khatedar

11 | Jaipur

Sanganer

Chatarpura

584/15

Private

Barani-1

780

Yuvraj Sadh S/o
Vinod Sadh —
Share: 1/4,
Khatedar
Premdevi W/o
Ramsahay —
Share: 1/60, Co-
Khatedar
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10.

Umashankar S/o
Ramsahay —
Share: 1/60, Co-
Khatedar

Dinesh S/o
Ramsahay —
Share: 1/60, Co-
Khatedar

Lali D/o
Ramsahay —
Share: 1/60, Co-
Khatedar

Kamla D/o
Ramsahay —
Share: 1/60, Co-
Khatedar

Biladevi W/o
Jagdishprasad —
Share: 5/12,
Khatedar
Gyarsilal S/o
Birda — Share:
1/12, Co-Khatedar
Chandalal S/o
Birda — Share:
1/12, Co-Khatedar
Mohanlal S/o
Birda — Share:
1/12, Co-Khatedar

12

Jaipur

Sanganer

Chatarpura

586/16

Private

Barani-1

3205

Ramnath S/o
Hiralal — Share:
1/3, Caste: Meena,
Co-Khatedar
Ramyjilal S/o
Shishupal — Share:
1/6, Caste: Meena,
Co-Khatedar
Shankarlal S/o
Shishupal — Share:
1/6, Caste: Meena,
Co-Khatedar
Rupnarayan S/o
Ramnarayan —
Share: 1/6, Caste:
Meena, Co-
Khatedar
Bhaurilal S/o
Ramnarayan —
Share: 1/6, Caste:
Meena, Co-
Khatedar

13

Jaipur

Sanganer

Chatarpura

17

JDA

Barani-1

235

Jaipur
Development
Authority Jaipur

14

Jaipur

Sanganer

Chatarpura

18

JDA

Barani-1

678

Jaipur
Development
Authority Jaipur
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Ramnath S/o
Hiralal — Share:
1/3, Caste: Meena,
Co-Khatedar
Ramyjilal S/o
Shishupal — Share:
1/6, Caste: Meena,
Co-Khatedar
Shankarlal S/o
Shishupal — Share:
1/6, Caste: Meena,

15 | Jaipur | Sanganer | Chatarpura | 588/19 | Private | Barani-1 11205 Co-Khatedar
Rupnarayan S/o
Ramnarayan —
Share: 1/6, Caste:
Meena, Co-
Khatedar
Bhaurilal S/o
Ramnarayan —
Share: 1/6, Caste:
Meena, Co-
Khatedar
Total Land required from Chatarpura Village 18275
. Govinpura . Rajasthan Housing
1 Jaipur | Sanganer urf Ropada 1630 RHB | Chahi-1 1476 Board Jaipur
. Govinpura . Rajasthan Housing
2 Jaipur | Sanganer urf Ropada 1628 RHB | Chahi-1 229 Board Jaipur
. . Rajasthan Housing
. Govinpura Chaahi-2 .
3 Jaipur | Sanganer urf Ropada 1627 RHB Jaav-2 685 Board Jaipur
. . Rajasthan Housing
. Govinpura Chaahi-2 .
4 Jalpur Sanganer urf Ropada 1629 RHB Jaav-2 4568 Board Jalpur
. . Rajasthan Housing
. Govinpura Chaahi-2 .
5 Jaipur | Sanganer urf Ropada 1625 RHB 8203 Board Jaipur
. . Rajasthan Housing
. Govinpura Chaahi-2 .
6 Jaipur | Sanganer urf Ropada 1626 RHB 1372 Board Jaipur
. . Rajasthan Housing
. Govinpura Chaahi-2 .
7 Jaipur | Sanganer urf Ropada 1623 RHB Jaav-2 2951 Board Jaipur
. . Rajasthan Housing
. Govinpura Chaahi-2 .
8 Jaipur | Sanganer urf Ropada 1622 RHB Jaav-2 6066 Board Jaipur
' Govinpura . Rajasthan Housing
9 Jaipur | Sanganer urf Ropada 1621 RHB | Chaahi-2 2730 Board Jaipur
. . Rajasthan Housing
. Govinpura Chabhi-1 .
10 | Jaipur | Sanganer urf Ropada 1619 RHB Jaav-1 6143 Board Jaipur
. Rajasthan Housing
. Govinpura . .
11 | Jaipur | Sanganer urf Ropada 1618 RHB | Chaahi-2 7662 Board Jaipur
. . Rajasthan Housing
. Govinpura Gair .
12 | Jaipur | Sanganer urf Ropada 1617 RHB Mumkin 124 Board Jaipur
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. Govinpura Gair 1. Raj asthar} Housing
13 | Jaipur | Sanganer urf Ropada 1616 RHB | Mumkin 763 Board Jaipur
rasta
14 | Jaipur | Sanganer Sr?l;lgg :32 1615 RHB S/I?lirrnkin 1561 : E?)J;Zﬂ}?ilpl:f e
. Govinpura Gair 1. Rajasthap Housing
15 | Jaipur | Sanganer urf Ropada 1604 RHB Mumkin 237 Board Jaipur
. Govinpura Gair 1. Rajasthap Housing
16 Jaipur Sanganer urf Ropa da 1603 RHB Mumkin 356 Board Jalpur
' Govinpura Gair 1. Rajasthap Housing
17 | Jaipur | Sanganer urf Ropada 1585 RHB Mumkin 1474 Board Jaipur
. Govinpura Gair 1. Rajasthar} Housing
18 | Jaipur | Sanganer urf Ropada 1586 RHB Mumkin 1424 Board Jaipur
Total Land required from Govindpura Ropada Village 48024
Grand Total Land to be acqqired (RHB- 48024 Sqm, JDA-3385 Sqm 67349
& Private- 16440 Sqm)

[F. No. :- NWR/HQ/S&C/443599200 Vol. XXV]
RAJEEV SHRIVASTAVA, Chief Administrative Officer (Const.)
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